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Rules (M.)

MR, DEPUTY-SPEAKER: 1 am
very sorry. You had better consult
your Law Ministry and come. As I
said, 1 am not satisfied with your ex-
planation nor has the House been satis-
fied. You have to come again with an
explanation. I am ready; I do not want
to dispose of it might now, but obviously
there is some mistake.

SHRI DATTATRAYA KUNTE:
I find from what Mr. Ramaswamy said
that in rule 12, city, town or village
is mentionad; that is not owned by the
Central Govcrnment anyway. In rule
12, in addition to the ports which are
centrally administered, the question of
city, village and town comes in. It is
very clear that they are outside the
jurisdiction of the Central Government.
He may contend about a factory. On
that point at least there should be a
clurification; he should be very clear
about it, Let him answer and cxplain
it.

DR. RANEN SEN : The major poris
are those in Calcutta, Bombay and
Madras. These are inside the cities and
the States are there to look after the

MR. DEPUTY-SPEAKER : At least
I must be satisfied that this is within
the ambit of the delegation of powers
and thg rules that are framed, If I am
not satisfied, then, as I have said, you
had better consult the Law officers and
come back. I do not just want to
throw 7t out now. We shall proceed
with the next item.

SHRI K. S, RAMASWAMY:
I bave explained the case, We are
justified in having this.

MR. DEPUTY-SPEAKER : As 1
said, neither T nor the Housc have been

satished,  (Interruption)y You come
afterwards. As it is, I am not satisfied.
SHRI K. S RAMASWAMY :
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Al the present juncture I am not satis-
fied with ygur explanation. You will
have to satisfy us on the question of the
rule-making power. Otherwise, I would
say that this would be a bad precedent
in this House; we have never done it
before. This is the position which I
have to take into account.

SHRI K. S. RAMASWAMY :
If your ruling is that you are not satis-
fied we shall have to come forward
again with an ecxplanation. We on this
side are satisfied.

MR. DEPUTY-SPEAKER : I
not disposing of it right now. I
keeping it pending,

am
am

17.30 Hrs.

HALF-AN-HOUR  DISCUSSION
SMALL CAR PROJECT

SHRI HEM BARUA (Mangaldai) :
Sir, the question of the production of
the low-priced car, variously called as
people’s car or small car—it has not
been called minicar yet—raises certain
basic questions in our minds.  Does
the small car exist? We have been
spending time, cnergy and money ower,
this issue. If a small car exists any-
where, it exists only in the embryo of
the ministry concerned or in the embryo
of the Planning Commission. It does
not cxist anywhere else,

During the fifties, the small car was
known as the people's car. Now it has
undergone only a change m the no-
menclaturc and it is known as small
car. The transformation in nomen-
clature does not carry us very far,

17.32 Hrs.
[SHrRt THRUMALA Rao in the Chair]

To call a car that costs Rs, 12,000,
as estimated by the minister recemtly,
as people’s car is an insult hurled at
our people, possible the poorest in the
world. ‘This is an anachronism agalost
facts, The number of cars in our
country today is only 3 million. Oaly
1 per cent of the Indian people possess
cars, own cars or use cars. What about
the other 99 per cent? They do not
possess, own Or use any car. In this
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land of Gandhiji, we have a Govemn-
ment that plans only for the upper
strata of society in the name of produc-
ing small cars.

To own a car costing Rs. 12,000 the
income of h man must bc about
Rs. 2,000 per month., You have to
maintain the car. It docs not run on
water. Are the India people as rich
as that? The average earning of an
Indian is only 3 annas per day, Even
according to Government's estimate,
the number of people in the income
group Rs, 20,000 to Rs. 25,000 per
annum is only 7,500. You want to pro-
duce a car costing Rs. 12,000 for those
people who do not have the money to
buy. In India today a sophisticated
civilisation is emerging—a civilisation
of champagne bottles and Alsatian
dogs. Herc is a Government that
wants to plan for the sophisticated civi-
lisation of these people, who have all
these things and who want a car for
Rs, 12,000 in the name of getting a
small car,

From the replics we got from the
Minister on 12th November it is clear
that this Government has a bias for the
Renault Corporation of France. This
Government are going to give them a
licence to build a factory in India
costing Rs. 26 crores. The price of the
so-called small car has escalated from
year to year. When the idea was first
mooted, we were told that it would be
about Rs. 5,000 to 7,000. The Pandey
Committee revised it and said it would
cost not less than Rs. 9,000 or Rs.
10,000. Now here is a Minister who
comes and replies that the so-called
small car will be available to an Indian
at Rs, 12,000, apart from taxes and
all that, possibly. The price is escalat-
ing from day to day, from month to
month.

If this contract is given to Renault
Corporation of France, what will hap-
pen? The Renaults will have to buy
60 per cent of the components from
the - ancillary units, according to  the
phased programme of production. So,
if you have to import 40 per cent of
the components from abroad, it means
forcign exchange and if you have to

NOVEMBER 20, 1968

Project (H.A.H. Dis.) 252

buy 60 per cent of the in-
side the country, that would mean that
you will have to pay a higher price
because you do not have any control
over the factories producing these com-
ponents. Then, there will be an es-
calation of prices. By the time the
factory is established and the car rolls
out and is available in the street, the
price would not be less than Rs. 14,000
per car. And do you think that a car
costing Rs, 12,000 or 14,000 can be
called a peoples’ car, or small car,
or something of the type? That is a
misnomer, an anachronism, something
against facts,

Now, what will happen? Either the
price of the car or will go or its quality
will deteriorate. Just like the quality
of the car produced in India by the
three monopoly firms has - deteriorated
from day to day, because they are
money-hungry, in the casec of this car
also, when it is produced, the quality
will go down or the price will escalate
further. That is the trouble.

This Renault Corporation is a bunch
of very clever people.  They know
where to throw jewels.

SIIRI SHIVAJI RAO S. DESH-
MUKH (Parbhani) : They arc run
much better than our public sector.

SHRI HEM BARUA : They were
responsible for inviting some Members
of Parliament belonging to the Congress
Parly, including the Secretary of the
Parliamentary Party, to visit Paris. They
were taken for a ride, I know, round
the strcets of Paris, They were feastad
and their bills were footed by the
Renault Corporation. They were taken
to night clubs where they saw made-
moiscile France without clothes in dim
light.

SHRI SHIVAJI RAO S. DESH-
MUKH : The hon. Member could not
have given all these details unless he
was also present on the occasion.

SHRI HEM BARUA ; The fact re-
mains that they were taken by the
Renault Corporation to Paris......

MR. CHAIRMAN : It has nothing

to do with this discussion. He need
not refer to individual members,

v
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because they have no right to reply.
Let him only refer to points which are
relevant,

sft ofw oy (T0) : o A TW FHG
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MR, CHAIRMAN : I am the Chair-
man and I have to control the House
and the hon. Members. He had no
business to intervene. I am speaking
directly to the hon. Member. He can-
not claim to be a champion here of
everybody. He is only the leader of

the SSP; not PSP. I know him very
well.

SHRI HEM BARUA : The fact re-
mains that the Renault Corporation
invited some Members of Parliament
belonging to the Congress Party to
visit France at their cost. That fact
remains; it cannot be dismissed, be-
cause in fact they visited France during
the off-session period.

SHRI SHIVAII RAO S. DESH-
MUKH ; The hon. Member perhaps
does not know the difference between
the French Embassy and the Renault
Corporation.

MR. CHAIRMAN : In any case, let
us not talk of naked facts in France.

SHRI S. KUNDU (Balasore) ;: Why
not ?

SHRI HEM BARUA : The French
might go about naked or do anything
in the night club. Let us not talk
about it, because they are our friends.
So, as advised by the Chairman, I will
not refer to it.

As I have already said, Renault Cor-
poration is a bunch of clever people.
They have already spread their net, 1
am afraid this project might pass into
the hands of the foreign monopolists,
if at all the small car is produced. I do
not know if and when it will be
produced.

Now, if we look at our cities and
towns what do we see? An average
Indian wastes four years of his life
58LSS/68
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wailing in the queues for bus. This is
the position of public transport in our
country. On an average, four years of
precious life of an Indian is spent on
waiting in the queue for buses.

What happened in 1959? Do you
forget that China produced 60,000
trucks ? They did not produce a single
car. They know where the priorities
lie. We do not know where our prio-
rities lie or where the interests of our
people lie. We do not know even that
and’ we do not bother about that, That
is the trouble, I know there are
Indians who say, “Well, we have pro-
duced locomotives; we have produced
ships; we have produced aircraft. Why
not produce, in order to show off our
technical efficiency, a small car 7" If
you want to show off your technical
efficiency to the world, then you pro-
duce the atom bomb which you are
capable of producing. Why fix your
gaze on the small car ? That is what is
happening.

What arc the priorities in this coun-
try ? The priorities in this country are
something like this, to produce a small
car, Our people are naked and starved.
We want to gear up our cconomy and
the economy can be geared up only
by promoting agricultural production
in this country., Instead of production
the so-called small cars costing Rs.
12,000 a car, why don't you pro-
duce better fertilisers, better ploughs
and better tractors for the people?
What about hospitals and schools in
our country ? They are in a very bad
statz, Why don’t you concentrate on
hospitals and schools ? Why don't you
concentrate on tractors and ploughs
and fertilisers in order to increase agri-
cultural production so that our econo-
my can be geared up ? We have never
bothered about that. They do not have
any sense of priorities,

The question of producing a
car has been hanging fire for a wvery
long time. I remember, on a previous
occasion—Mr. F. A, Ahmed was not
the Minister incharge then—the Minis-
ter concerned said. “We will concen-
trate on the production of a small car
only when our cconomy picks up.” Has
our economy picked up? Is it not

small
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going from bad to worse? Is it not in
doldrums ? Let us be frank. We werz
fold by the Minister concerned, when
this question of producing a small car
camc, that we will go in for production
of small cars only when our economy
picks up.

Now, what about the production of
cars in this country ? In 1967, we pro-
duced 40,000 cars and we produced
31,000 scooters. In 1967, the number
of applicants for cars in the waiting
list was to the tune of 1.25 lakhs and
the number of applicants waiting for
scooters was 3 lakhs, Don't forget
that. That is a common man's wvchi-
cle in a sense. But whatever happens
in this country, when you talk of a
common man, you exploit the suscepti-
bilities of the common man. That is
what this Government has been doing.
Instead of spending Rs. 26 crores on
a plant to produce small cars costing
Rs. 12,000 a car, you spend the amount
on cstablishing two factories for pro-
ducing scooters. The Renault has been
asked to produce 50,000 cars a  year.
Unless the factory produces 1 lakh cars
per year, the price cannot come down.
The price that the Renault has given
is exorbitant, that is, Rs. 11,900, somc-
thing like that,

What is happening in this country ?
We spend Rs. 26 crores to set up a
factory to produce so-called small cars
for the so-called small man. The small
man cxisis but the small car does not
oxist. At the same time, we want to
spend Rs. 25 crores on luxury hotels
programme. What is this ? The people
are starving; the people are dying, The
average income of an Indian is only
3 annas per day Yet you are talking
of luxury hotels programme and you
want to spend Rs, 25 crores on that.
Then, Rs. 26 crores on a factory to
produce small cars. This is immoral.
I would beg of you to ask the Minister
to postpone this fantastic programme
of producing so-called small cars the
price of which will be Rs, 12,000 per
car und by the time it comes out of the
factory, it will be Rs. 14,000 per car.
I would ask him to postpone this pro-
posal to the Fifth Plan or the Sixth
Plan period. Let us see if our econo-
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my picks up by that time. If it does
pick up, 1 woulé like every Indian,

every farmer, to own a car to carry his
children. I know the family of an
Indian is too big to be accommodated
in a small car, 1 would like the farmer
to own a car, if he is in a position to
own a car. But unfortunately Indian
farmers arc not in a position to own
cars, and in the name of common man,
in the name of farmers, here is a Gov-
ernment which wants to exploit the
susceptibilities of common man so that
the upper strata of the society, the so-
phisticated and the civilised people, men
belonging to the upper strata, having
Alsatian dogs and Champagne bottles,
might cnjoy.

MR. CHAIRMAN : The hon. Minis-
ter will reply no. Then T will call those
four names. ..

AN HON. MEMBER: What are
those names ?

MR, CHAIRMAN : Mr. Lobo
Prabhu, Mr. Shiv Chandra Jha, Mr.
Kundu and Mr., Shinkre. The hon.

Minister may first reply to Mr. Hem
Barua and then these four members
will put questions.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) :
Should I reply now or later ?

MR, CHAIRMAN : This is not only
the rule but also what we are observ-
ing here, namely, that the Minister will
elucidate the position of the Govern-
ment and then the other members will
ask questions.

SHRI F. A, AHMED: As you
desire, 1 would like to deal with the
points raised by Shri Hem Barua. |
was really surprised when I was listen-
ing to his speech whether his remarks
were confined to this question of pro-
duction of small car or extended to all
cther activities which have been under-
taken by Government with the support
of Parliament. It will not be proper
for me to deal with the matters which
are not relevant to the question of pro-
duction of small car apd which do not
come within the purview of my
Ministry.
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. May 1 first point out to him that it is
not the intention of the Government
that by going in for the production
of a small car or cheep car, we should
deprive ourselves of the other priori-
lics which are necessary for the benefit
of the people of the country. As I
have stated on a number of occasions,
in this House as well as in the Rajya
Sabha, I do not know what is actually
meant by members when they make
a referencz to a small car, What has
been in my mind and what has becn
the demand from a large number of
mcmbers in Parliament, both in (this
House and in the other House, and
also from the public, is that the cars
which are now available in the market
should be such as should be much chea-
per and much better in quality than
what they arc now. Therefore, when-
cver we speak of a small car, it should
not be understood that it should be
something of a miniature thing like a
scooter with four wheels and so on,
but a car which will be able to accom-
modate four persons and which people
will be in a position to purchase at a
much cheaper price than  what it is
available for at the present time, May
I just point this out? On the one hand
hc was criticising the Government for
allowing the monopoly to threc car
manufacturers hecause of the high
prices that they have been charging.
At present there are thrce manufac-
turers who are manufacturing Ambas-
sador, Fiat and Standard.

SHRI HEM BARUA : The
is low.

SHRI F. A, AHMED: Apart from
the quality, T am dealing with this par-
ticular question. The price of Ambas-
sador car, excluding tax is like this:
So far as tax is concerned, I will deal
with it later on. The price of Ambas-
sador car, ex-factory is Rs. 14,892: the
price of Fiat car is Rs. 13,551 and the
price of a Standard car is Rs. 14,300—
ex-factory price, without taxes. Now.
if in place of 14,000, 13,000 and 14,000,
if it is possible for the Government to
make an arrangement or to provide for
the manufacture of cars which will be
available at say, 7,000 or 8,000 rupees,
will it not be for the benefit of the
poor, for whom my hon. friend is rais-

quality
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ing this voice ? That is one point which
1 would like to make. If we can make
available to the people of our country
a car at Rs. 7,600 or 8,000 for which
they are now paying Rs. 14,000 ex-fuc-
tory price, will it not be beneficial for
the poor ? That is the point.

SHRI S. M. JOSHI (Poona) : Who
are the poor who are prepared to spend
Rs. 14,0007

SHRI HEM BARUA : You said that
a small car—or whatever it is, whatever

may bc the nomenclature—will  cost
Rs. 12,000 or near about that..
SHRI F. A, AHMED : Excluding

taxes, If you add taxes, in one case,
of Ambassador for instance, the price
will go to Rs. 20,000; in the case of
Fiat to Rs, 18,000 or 19,000, Please
consider these facts. Secondly, may I
just point out another factor ? Accord-
ing to the figure available with me on
the 30th of September, 1968, we have
a demand for 82,000 cars. (Interrup-
tion) These are the people who have
deposited Rs. 2.000 or Rs. 3,000 for
cach car, for the purpose of placing
that order. We have not been able to
accommodate these people and 82,000
and odd are therc. Apart from that
there may be other people who may be
anxious to buy the car, but, because
they know that it will not be possible to
get it in such a short time, they are not
placing the order. Secondly, I hope,
hon. Members will not mind my saying
this, that every day I am getting a large
number of applications from the Mem-
mers themselves that Fiat car should
bc allotted to them.

SHRI S. M. JOSHI: We are only
500 Members, Sir.

SHRI HEM BARUA : T have never
applied for a car in my life.

SHRI F. A. AHMED: | am not
saying that Mr. Hem Barua has applied.
Rut, I am saying that a large number
of Members have applied.

SHRI S. M. JOSHI :What is the
relevancs, Sir?
SHRI SHIVAJI RAO §S. DESH-

MUKH : 1 did not buv a car.
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SHRI F. A, AHMED : When I fixed
a rule that another car will not be
allotted for a period of five years, I
have received letters from large num-
bers of Members saying that this period
of five years should be reduced to two
years, so that a new car may be made
available to them, (Interruption) 1 am
not sayving that what is being done is
just and proper. But I am merely
stating a fact. 1 am stating the fact
with regard to the demand from the
public, with regard to the demand
even from Members of Parliament. ..

sft <fx T : arfrarde & Grac @t
3 AN & AT AT A AR FAA
(saaeT)
SHRI CHENGALRAYA NAIDU

(Chittoor) : Let him say whether he
is going to manufacture or not,

SHRI F. A, AHMED : According to
our latest figures, the production of
cars during last year was 20,500
Ambassador, 10,055 Fiat and 2,769
Standard. These have not been able to
meet the demand.

Another question raised was about
quality of the car made by these people.
1 think as I have placed on the Table
a report by an expert on the improve-
ment of the quality, there were three
important recommendations the Com-
mittee made. One was that every unit
must have a suitable testing equipment
in order to test the quality of the
various components they want to put in
the car.

SHRI HEM BARUA : As long as
you have monopolists controlling the

trade, you cannot improve matters.
Nationalisation is the solution.
SHRI F. A, AHMED: Another

thing is that a warranty period must
he provided. Some of them have given
no warranty; others have it only for
six months, We have said that the
warranty must be one year. That has
been accepted by them, We are going
to appoint a technical audit cell for
examining land testing the quality of
the car before it goes out of the factory
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and we are considering how to meet the
expenditure, One suggestion is to levy
a cess, We haye the power of levying
a cess, The question is whether by
levying a cess we can raise the neces-
sary funds for the purpose without
putting a burden on the consumer.

SHRI C. M. KEDARIA (Mandvi) :
Will that committee consist of officials
or non-officials ?

SHRI F. A. AHMED : On the one
hand, my hon, friend says, do not go
in for the production of car; on the
other, he says that T am encouraging
monopolies in the country. I do not
know which line of direction he wants
me to take.

SHRI HEM BARUA : He has misin-
terpreted me completely. I said, do
not produce a car which costs Rs.
21,000 per car because the economy is
faltering and is in doldrums. If you
produce, produce it in the public sec-
tor. Nationalise the whole show.

SHRI F. A. AHMED : Production
of a large number of cars will provide
emrloyment to a large number of
people.

oft ofy v : 77 AT FT F g
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SHRI F. A. AHMED : There is lack
of appreciation on the part of the hon.
Members of the capacity we have in-
creased in the country in the ancillary
and small-scale industries,. A major
portion of the components of the car
will come from these industries. That
aspect has also to be kept in mind,

The hon. member said ‘Let us not
go in for production of cars, but for
production of buses, trucks ete.’,

18 Hirs.

SHRI F. A. AHMED : The Govern-
ment is not unmindful to these facts and
we have been increasingly moving' with
the production of trucks and I may in-
form the hon. Member that in 1966 the
truck production was 31,462 and out of
this production, 8,500 were buses. (In-
terruptions) We are prepared to go even
for more, It does not mean that be-
cause the small car production is there,
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we will deny the opportunity to these
persons. (Interruptions) With regard
to the other thing which my hon, friend
said—the fancy for Renault—Govern-
ment and the Planning Commission have
not taken a decision. We are consider-
ing the entire matter on merit and what-
ever is beneficial and in the interests of
the country will have to be undertaken.
I can assure the House that if some-
thing by way of foreign exchange goes
out of the country in order to get the
collaboration from outside the country,
I shall see that a similar amount comes
to our country in exchange of what we
shall be paying.

SHRI HEM BARUA : rose—

MR. CHAIRMAN : It is not fair,
The time is up. There are other people
also. Would you not allow them to
put questions? I shall adjourn the
whole House now but many of you will
not get an opportunity.

SHRI F. A. AHMED : Therefore 1
would say that the most pertinent ques-
tion is : whether we are going with the
production of a small car or not. That
matter is under discussion betwecen our-
selves and the Planning Commission.
The plans has not been finalised. After
that discussion is completed, it will be
possible for me to indicate what deci-
sion has been taken, and I can tell you
that in order to achieve this, our anxiety

is that this should be in the public
sector.

MR. CHAIRMAN : There are 4
members. I will request you to co-

operate with me and allow those mem-
bers who have given their names to put
questions.

SHRI LOBO PRABUH : (Udipi) :
There has been a lot of confusion and
1 would even say that there has been
an absence of correct and complete
thinking on this subject. We are agreed
that we want a low-priced car. Now
the price of cars everywhere is compe-
titive. In any one country the price
follows a certain pattern and they are
all of the same kind. All over the world
there may be price differential which
may explain the cost of production and
taxes etc. Now there is no country
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where the price differential is 100 per
cent. The Minister is telling us that he
is producing a car for Rs. 7,000 as
against a car of Rs. 14,000 or 16,000.
The car may be cheap because the
mechanism is different. Is the mechan-
ism of Renault different in any way to
make it cheap ? Does it mean that it
has no carburettor, no pistons that you
can make it so cheap? Another way
where the car may be cheap is if it is
not properly furnished or equipped. It
may be with one horn instead of 2
horns, may be with 2 lights instead of 4
or 6 lights. They have been giving us
a lot of talk and the country expects to
know what is the difference in the make
of the car, in the furnishing of this car,
that you are able to get a car at a 100
per cent less than an equivalent model
which sells at the same price in other
countries.

SHRI F. A, AHMED: My short
answer is this. The hon. Member will
agree with me, (Inmterruption)., I have
heard the question. The reasons are
these; most of the plants which are
manufacturing the cars are old plants
and in this field, particularly, every day,
technological development has been tak-
ing place which is making it more eco-
nomical and so on. The second reason
is this : that these plants are equipped
to have a capacity of only about 20,000
cars to be produced; unless and until
you are in a position to produce a large
number of cars, at least 50,000 or
60,000 cars, you will not be able to
bring down the cost of the car. So, our
intention is to go in for a big unit which
itself will bring down tremendously the
cost of production and also to go in for
the latest equipment which will also
help us in cffecting the economy de-
sired.

SHRI D. N. PATODIA (Jalore) : On
a point of order,

MR. CHAIRMAN: No point of
order. If the Members could co-operate
with me, I will prolong the time by an-
other five minutes. Otherwise, T can ad-
journ the House just now.

SHRI D. N. PATODIA : My point
of order arises out of the fact that the
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Minister has said something which is
misleading and incorrect. (Interrupiion)
He is making a wrong statement, Hec
said that the existing capacity of a plant
is 20,000 cars only. It is a wrong state-
ment. The capacity is very much more.
They are producing 100 per cent capa-
city.

MR. CHAIRMAN : | cannot judge
whether it is right or wrong, 1 am not
the person to judge it.

SHRI D. N. PATODIA : What is the
reply ? He made a wrong statement,
If the existing plants are capable of pro-
ducing more, the cost will come down.
(Interruption)

SHRI F. A. AHMED : May I just
say,—

MR. CHAIRMAN : He need not re-
ply. As a matter of courtesy, 1 am ex-
tending the time. Mr. Jha may put his
question now,
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gt ag a8 gnit ?

afy cnfam wfawe ®1 S€IH FAT
§ a1 3% AEekw X X fow ahw
g dfFmaar g am Iw &
T 7000 ¥ oY AT AT AFAE | A
ST g g T e 9% A whe
* qT AYEgE FU0 a1 AF A AW A
97 afy HOft a9 I9 ©1 &0 w1 gR0?

araw gare ag & fe ara &= 02
F T AT WIATAT TR Wi
w1 e AR Faenfasr gardh w7 femie
grr?

NOVEMBER 20, 1968

Project (H.AH. Dis.) 264

ft swwlm weft wpww ¢ ifw
FfRwT 7 o1 A fawfow 77 & fa 3w
1 STeFvE 7 fwar wd 3§ wadEz
7 AT 72N & 1 gwrer e 2 fr
TH A e I FHI F17 47 GrEav
FTT T GEH AN AV e gEE WA
AT ATET W & W IW AT Greaw
FFIA TAET |

SHRI

rose—

MR. CHAIRMAN : 1 cannot allow;
you must be satisfied with the reply he
has given. Shri Kundu. (Interruption)

SHIVA CHANDRA JHA

MR. CHAIRMAN : Is there anything
more you . can add usefully to the
answer ?

SHRI F. A. AHMED : No, Sir; it is
not necessary.

SHRI 8. KUNDU (Balasore) : For
a long time, there has been a very big
talk about the small car. The talk has
been highlighted throughout the country
by the *“Maharaja” ministers in the
Council of Ministers, particularly of this
ministry.

The question is not that there is a de-
mand and you want to raise the produc-
tion. The important question is, how
are you going to fix the priority of plan-
ning? You are going to spend Rs. 26
crores. How fruitfully arc you going to
invest it? If you have any desire to
produce cars which will be used by the
common man represented by your party,
the new class that has developed in these
20 years, you should not have asked
Birlas to produce cars, in collaboration
with an American company. By this,
they have brought in foreign monopo-
lies. (Interruptions). 1 have three ques-
tions to ask. Firstly, are you going to
nationalise the entire car industry now
in three private hands 7 Secondly, what
is the position of the Prime Minister’s
son who has applied for a licence for

socalled small car?

produci the
Thirdlyl,lsyou have said, there are 82,000

people who are on the waiting list. Out
of them, about 80 per cent are govern-
ment officers who get liberal loans and
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help from Government. They will pay
it back by getting more TA and other
allowances. How many of such affluent
officers are there in this waiting list ?

SHRI F. A. AHMED : The question
of priority will certainly be taken into
consideration. For that reason, I had
asked the Planning Commission and the
Planning Commission will have to
cxamine all the pros and cons. There is
the question of doing something in the
public sector, utilising the idle capacity
of ancillary industries, small-scale indus-
trics, machine tools, cte. that we have
crcated. All these factors will have to
be taken into consideration. Surely
sumething which is uneconomic and a
burden on the country will not be
thought by the Planning Commission or
by the Government. It is very unfor-
tunate that in a discussion like this some
sort of insinuations arc put forward and
the name of the Prime Minister's son is
dragged.

SHRI S. KUNDU : What is the in-
sinuation 7

sft<fe @ A1 TgATe EEY A
T & fF s geaiza 4 &

MR. CHAIRMAN : Let the Minister
have his say. You have to hear him.
You have asked the question.

SHRI S. KUNDU : I have asked for
information. Where is the insinuation
there ?. .. (interruptions) Perhaps, he
has not understood the question.

SHRI F. A. AHMED : I have not
completed my point. 1 have said that
if any proposal comes from any person,
whether it is from the Prime Minister's
son or from any other person, it has to
be considered on merits. I have already
indicated that our thinking is that if any
such industries can be sct up with indi-
genous effort, without any import from
outside, if those industries in future will
not require any licence for import—we
are actually considering these matters
and we are going to come forward with
the decision of the government soon—
if that is so. if any person makes such a
suggestion, whether it is the Prime
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Minister’s son or any other personm, if
he is prepared to manufacture a car
which will not require any licence for
the purpose of import of components
and so on, how can that be denied ?
How cun that matter be raised in this
way and....(interruptions)

SHRI S. KUNDU : The Minister has
not the capacity to understand or he is
deliberately not answering or meeting
the point, 1 never questioned the right
of the Prime Minister's son. | sought
information whether the Prime Minis-
ter’'s son has applied for a licence for
the manufacture of a small car and, if
so, at what stage it is?

SHRI S. §. KOTHARI (Mandsaur) :
Is it technically possible to manufacture
a car without imported components at
this stage of our devclopment ?

SHRI F. A. AHMED: May I say
that a sort of project report has been
submitted to us, which indicates that he
can manufacture a car witliout import
of foreign components from outside ? I
am not an cxpert. So, it is for experts
to say whether it is feasible or not.

SHRI D. N. PATODIA ;: You must
have cxamined it.

SHRI F. A. AHMED : Then [ come
to the question raised by my hon. friend
over here about the licensed capacity.

SHRI D. N. PATODIA : He said
production capacity.

SHRI F. A. AHMED : I said licens-
ed capacity.

SHRI D. N. PATODIA : No, you
can check up the records.

SHRI F. A. AHMED : The licensed
capacity of Ambassador is 15,000, Fiat
9,000 and Standard 3,000. The total
comes to 27,000. Last year’s produc-
tion was: Ambassador 20,500, Fiat
10,055 and Standard 2,769. 1 gave
these figures earlier and 1 stand by
them. I have made no incorrect state-
ment.

SHRI S. KUNDU : What about the
nationalisation of this industry ? To
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[Shri S, Kundu]
whom the licence will be given—Sanjay
or Rajeev ?

SHRI F. A. AHMED : No question
of licence has arisen in any case.

SHRI HEM BARUA : May I know
whether this project will be in the pri-
vate sector or the public sector ? If it is
in the public sector, it cannot go to
Sanjay.

SHRI F. A, AHMED : I said that in
order to make an cconomic car it has to
he done in’a very big way, and in a big
way it could be done only in the public
sector. So, government’s thinking is
that it should be done in the public
sector.

SHRI HEM BARUA: Then how
could you allow Prime Minister's son,
Sanjay's proposal 7 You said that you
like it.

SHR] F. A, AHMED: May 1 say
that we have accepted mixed economy ?

SHRI RABI RAY : Another
nomer,

SHRI F. A. AHMED : So, while our
doing so, if anyone else wants to do it
at his risk in the private sector, how can
we stop him from manufacturing these
things 7

SHRI HEM BARUA : He has con-
tradicted himself, (Interruptions)

MR. CHAIRMAN : You can very
well understand what he says.

SHR]I F. A. AHMED : There is no
contradiction.

ot foe (dfow) : 12 i@
Y FTTF I T FATH ST TAT 4T |
Fa wmax ¥ 91 fe IRE GWees
oTE of 3T I F FFT 27 &Y AT
I & ot weir € A | wA
7 & e S &Y o=y ofem & g
£ w1 F g g, Swet ofaw fRanar
WY snfed | mgi o s feam wmmoan
faw 21 2 g cATia wfRe & qrF
FMAF TG ! I A OF TNERET
off gorg iefy 1 A | gEfAn § sgm

mis-
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s 9 14 Noraew g § a1 39 AT
FY 1Y cATfRT S F aTF W F faw
&< & AT nfar %2 #r w7 AY
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wifaas &7 #4797 3@ FAET T EH
ark 7 foig &7

A AT AT & | AWy ZEIe 'MW
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qIEL W KT FEAT § TO 7 ¥
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g | WA GAT ERIT X /AT FIC T
FIT@AT qfqa® 92 § @ | TaaT
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qfge® 92X § o= FT A9, T T
FA, T AT 31 aFaT & 5 araz
frala ot sroet F1d aey F#77 E, 390
W ®WT FH FET 92 | T AW
ofgaF dee7 § FTw@m ®faw 779
%1 dare £7 afz & & o F Ay
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F FTC GF T B WY IR AFAE
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